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Mr. Speaker: 1 will now put the
amendment to the vote.

‘The question is:

That for the original motion, the
follawing by substituted, namely:—

"That this House, having con-
sidered  the question regarding
tixution of a higher price of sugar-
vane, as recommended by the U.P.
and iihar State Legislative As-
semblies, takes note of the silua-
fion arising out of the strike by
rcane-growers and the closure of
sugar mills in Uttar Pradesh as a
result of Government'’s failure to
mcrease the cane-rates, and dir-
cets that the price of sugarcane
be raised to Rs. 1.70 nP per maund
us rccommended by the Joint
Sugercane Board for UP. and
Bihar.”

The Lok Sabha divided: Ayes—21;
Noes—130.

The motion was negatived.

18-06 hrs.

CLOSURE OF KULTI FURNACES®

Shrimati Renu Chakravarity (Basir-
hat): Mr. Speaker, Sir, I wish w0
draw the attention of the House to
the closing down of two blast furnaces
in one of the biggest stecl manufac-
turing concerns in India in the private
~eclor—that is, Kulti Blast Furnace
No. 4 and Kulti Blast Furnace No. 8
of the Indian lron and Steel Company.
On the 5th of October, 1858, Blast
Furnace No. 4 was closed down and
the production of pig iron to the tune
of 10,000 tons was reduced.

Shri T. B, Vitial Rao (Khammem):
Sir, I find that there is a conference
going on on that side of the House.

Mr. Speaker: Thex are only going
away.

Shri T. B. Vittal Rao: They are not
gomg. Sir; they are standing there. -

Mr. Speaker: All right, the hon.
Member may kindly resume her seat.
Let all those who are not interested
in the subject go away.

The hon. Member may continue
nuw

Shrimat: Renu Chakravartty: Sir,
i 13 indicative of the lack of interest
that this House takes regarding the
question of stcel and industrialisation
that Government have allowed this
company 1o close these blast furnaces
Nos. 4 and 5, throwing out of employ-
ment in the first instance 710 workers
and later on round about 600 workers,
I'roduction of almost 20,000 tons of pig
iron was also stopped.

Now, the arguments which are put
forward are fantastic on the face of
it. We are told that we do not nced
any more pig iron and we are sur-
plus in pig iron. Yet, we are still
importing 4 lakh tons of steel. There-
fore, Sir, it is an absolutely amazing
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argument that when we are having
running blast furnaces we are allow-
ing them to be closed down on the
plea that when the public sector steel
plants come into production and the
small expansion of Burnpur and Tata
Iron and Steel Company takes place
we will be surplus in pig iron. If we
could have had more pig iron, it
would mean more steel, and if more
steel is produced we would have less
foreign exchange difficulties.

As a matter of fact, only the other
day in answer to a guestion the hon.
Minister stated that in 1958 alone we
paid to Japan, UK, US.A. and West
Germany round about Rs. 20 crores
for importing stecl. The figures that
have been given to us for import ol
pig iron are not correct. I am told
by my hon, friend, Shri Vittal Rao
that even Railways have imported o
many lakh tons of pig iron, whereas
the total figures that have been given
to us by the Minister the other day in
answer o a question are much lower.
Possibly, Sir, they did not take this
into consideration at all. If we were
to calculate the total amount after
taking into account the quantity im-
ported by the Railways, we would
find how much more we are losing by
allowing these furnaces to be closed
down. Extraneous arguments have
been put forward on behalf of the
management of the Indian Iron and
Steel Company. Actually, they have
been bringing forward the question of
surplus all along, and all along this
company has been trying to preach—

Shrl Nardeo Snatak (Aligarh—Re-
served—Sch. Castes):  Sir, there is
no quorum.

Mr. Bpeaker: The bell is being
rung. Meanwhile, the hon. Member
may go on.

Bbrimati Renu Chakravartty: All
along this company has been preach-
ing the necd for keeping down pro-
duction and that has been done with
the aim of getting a bigger margin of
profits. The company has expressed
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itielf in widespread propaganda say-
ing that we shall be having too much
stcel in a few more years. Thus, from
the very beginning, before even
e public sector plants have gone
into production, the furnaces in Kulti
nave been closed down.

Actually, what has happened as a
result of this closure? If we take this
question of the Kulti furnaces, what
wis the type of pig iron which was
being produced there? It was actual-
ly special foundry pig iron which was
being produced there, In Kulti, one
of the most important departments is
the spun pipe department, apart from
*he general casting and light casting
and vertical pipe foundry. For all
these, we nced a special type of pig
iron and not the basic pig iron which
is produred in the blast furnace st
Burnpur. Further, for these wvarious
prades of items, we need pig lron
with a high phosphorous content. For
cviample, we neced pig iron with a low
manganese content for these foundries.
Tihen we have the off-grade iron. We
need ali these for the various types of
forgings and castings that are carried
o:!. What has happened since the clos-
ings down of the blast furnace? What
has happened is, the Kulti shops
which were supposed to be fed by
Burnpur have not been fed by Burn-
pur. They have been fed by No. 3§
blast furnace. whose average produc-
tion is about 5.000 tons. The rest of
the production is met by the stock
built up in the past.

We have heard that there has been
in accident, but, in any case, they
were bent upon closing down blast
furnace No. 5, and as a result of that,
therc is again going to be a very big
reduction in the amount of foundry
pig iron which will be available for
Kulti.

A little while ago, I have been read-
ing the statement made by Sir Biren
Mukerjce before his shareho'ders. In
that statement he has said that the
Burnpur cxtension works will be pro-
ducing 12,000 tons of pig iron which
would produce in turn 1,000 tons of
siecl. 1 am quoting him:
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“ ... the bringing into opera-
tion of the first blast furnace will
mean a saving in foreign ex-
change to the country of more
than Rs. 2 crores per month”,

He added that if the second blast
furnace in Burnpur comes into opera-
tion, the advantage will be doubled.
If that is so, I see no reason why we
should cut down what is being pro-
duced in Burnpur. The castings, etc,,
should be given over for Kulti which
would be supplying itself for its own
use but also supply for other forgings
and foundries.

As a matter of fact, certain experts
tell us that in order to produce foun-
dry pig iron, the burdens and charges
will have to be changed from time to
time, leading to an overall lower
figure of the total production. Thus,
the country's crying need for steel is
going to be reduced and it is fantastic
how Government could allow the
closing down of this blast furnace at
the moment.

As a matter of fact, the total calcu-
lation was that at a time when our steel
plants in the public sector come into
operation as well as the extension
works in Burnpur and TISCO had
gone into production, that would be
the time as to whether we should
think of closing down these old pro-
cesses of manufacturing pig iron in
Ku'ti. In fact, the Government at one
stage realised this mistake and they
wanted that the company should con-
tinue this blast furnace for another
three or four years. But later, in spite
of the delay in the Government’s steel
plants going into production, the Gov-
ernment were almost bamboozled by
the company's demands which the
company was putting forward for a
long time, and at that time they had
also the support of the World Bank's
opinion. They wanted a closure. 1t
was a well-prepared move. The World
Bank, who have been advising us to
concentrate on agricu'ture and conso-
lidate and go slow in industrialisation
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uneconomic. But how could the Gov-
ernment of India agree
ment, when we have been orying
about shortage of steel and shortage
of foreign exchange? This is some-
thing very surprising.

:
g

The argument brought forward by
the directors and the management of
IISCO is that these are very old and
obsolete furnaces. But let us see
China’s example. With an under-
developed economy, it clutches at
every farm, whether old or obsolete,
in order to have a leap forward. So,
we must also have our old obsolete
furnaces and produce steel to make up
the lag behind highly advanced coun-
tries with their big integrated steel
plants.

When the Government of India
actually asked the IISCO to continue
the old blast furnaces for three to
four years, this is what Biren Muk-
erjee said:

* . . . with the concurrence both
of Government and the World
Bank that such expenditure would
not now be warranted having
regard to the surplus pig iron that
would be available from the new
Blast Furnaces at Burnpur and
from the other new or expanded
planis and to the inevitable high-
er cost of production at Kulti
owing to opecrational difficulties.”

They go on to say:

“Government have recently
requested that the company should
examine the possibility of the
Kulti Blast Furnaces being main-
tained in production for a period
of about four years. This position
would be capable of achievement
only by the incurring of consider-
able expenditure on the plant and
our Consulting Engineers are
now examining the matter., I
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the meantime, 1t has been indicat-
ed to Government that the com-
pany would expect all such emer-
gent expenditure to be met by
Government and the retention
price of iron to be adjusted in
relation to the actual cost of pro-
duction "

In answer to that, I am sure Govern-
ment have many many arguments to
put forward, because the retention
price has been increased from time to
time From Rs 393 per ton, it rose
to Rs 405 and every element in cost
has been taken into consideration—
cost of renewal, cost of repairs, cost
of depreciation, cost value of the
increase in labour, overhead charges
etc Every conceivable thing has
been taken into consideration Again
in 1938, to cover the higher cost of
coal, we have given them an increase
of Rs 46 In spite of this, Biren Muk-
erjee had said that they have decided
to close down the Kult furnace
because the retention price was reduc-
ed by Rs 6-8-0 in 1936 But they
have not taken into consideration the
fact that since 1956, the components
that make steel and pig wron—manga-
nese, 1ron ore, etc —have registered a
fall m price and so the margin of
profit 13 more

There 1s a'so the fact that we have
given to IISCO Rs 10 crores of inter-
est-free loan He himself admuts 1r
his speech to the shareholders that
the depreciation was written off to
such an extent that the reserves avail-
able were over-capitalised Finally,
as a result of the decision which they
arrived at with the concurrence of
the Government to close down the
Kulti furnace, Rs 33 lakhs which had
been kept for the rehabihitation of the
Kulti furnace are now being transfer-
red to the general development fund

There is one other thing, namely,
declaration of surplus labour Ever
since the public sector steel plants
have been coming up, one cry has
been heard from the private sector
that they are afraid that the public
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sector steg] plants with highly mech-
anised units will be able to compete
with the private plants so far as the
cost of steel 1s concerned That is why
they have been saymg agsin and
again that they have many men work-
ing and so, the question of surplus
labour will have to be taken mto con-
sideration In spite of the considera-
tion shown by the Tariff Commussior,
vz 1if any tribunal gives anything
more to labour, then the retention
price can be increased they have been
laying the ground so that the labour
can be declared surplus We have
seen that in October, 750 workers—
610 plus 140—were declared surplus
They were, of course gomng to fake
only 200 As a matter of fact, Shri
Biren Mukerjee 1n his speech stated
that when the blast furnaces are clos-
ed down they shall be offering to the
public sector the steel workers who
have been declared surplus 'What has
been the fate of these people” 200
people were imtally offered work
when blast furnace No 4 was closed
down We sought the help of the
Chief Minister of West Bengal He
got 1n touch with the Labour Minister
of the Union Government and after
that he told our union, the United
Workers' Union well I had a discus-
sion now 140 workers are going to be
absorbed by the Government steel

plants and 610 are gomng to
Kults and Burnpur Where
they will be taken, how and

by whom, nobody knows Regard-
ing the 140 taken by the Government
steel p'ants even today we do not
know who they are, what were the
posts held by them and on what prin-
ciple they were taken Stll that ques-
tion has not yet been settled We are
told that i1t has been decided by the
recognized union Well good a recog=
nized union has been able to do some-
thing, we are glad After all steel
industry 1s an mdustry i which the
employers refuse to negotiate except
with those who are supposed to be
from the ricognized umions In any
case we are glad that through ther
efforts and our efforts we are able to
take some sort of written assurance
from the Chief Muuster 1 do not
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know what our Minister here will say
about the 750 workers who were ren-
dered surplus.

Now, day before yesterday I got a
telegram saying that there has been
an explosion. I do not know what
type of explosion it is. I hope the
hon. Minister will tell us.

The real desire of the management
to close down blast furnace No. 5 has
actually comc into being and 600 tn
T00 workers have been rendered sur-
plus. What is going to happen to
them? Workers in the steel Industry
are well-qua'ified valuable workers
whom we need very much. If this is
the fate of such workers. what secu-
rity of life can we expect for the other
people? That is why I say that this
company, wheih has been notorious in
wanting to keep down its production.
is trying to put all blame on workers.
When the production goes down it is
the workers who are held responsible,
I say that the aim of this Company
itself is to keep down production 1n
order to kecp up the profit. They are
afraid of expansion of the public sec-
tor. So they constantly scare the
people by raising the question of
labour trouble or raising costs. They
have been trying in every way to ham-
per production. Their main aim is
to increase the margin of profit. and
that is why they accusc the labour as
being responsible for keeping down
production.

It is fantastic that Government of
India have a'lowed the closure of
these running blast furnaces when we
are so much short of steel, when we
are still importing such amount of pig
iron. Therefore, 1 would like to have
an answer from the hon., Minister
regarding this question. Why have
we allowed these running blast fur-
naces to be closed down on the plea
that they are obsolete, on the plea
that they arc expensive, until such
time as the public sector steel plants
come into production when we can
eva'uate the position? Instead of
doing that. now we have thrown out
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sn many valuable workers on the
streets, making many more others
face th+ threat of retrenchment.

Shri T. B. Vittal Rao: I want to ask
one question. It is said that the clos-
ing down is as a result of surplus of
plg iron. When was it found that we
have a surplus of pig iron? Because,
we find in our country still an insati-
pble demand for pig iron. Only
recently some engineering  industries
jn Calcutta had to be closed down for
want of pig iron. We want spun pipes
for our many cities, Urban water
supply ns well as drainage schemes
are being held up for want of spun
pipes. Finally, when we have paid
this company so much of money by
way of development loans and other-
wise also by increased retention price,
how is it that these people are allowed
to close down the blast furnaces?

Shril Nagl Reddys We were told that
the Government wanted pig iron to
fun the stcel plants for another 3 or 4
vears, When did Government get the
ppinion of the World Bank that this
pig 1ron blast furnace should be closed
down? Why was Government
mfluenced by the opinion of an
putsider who practically had no know-
jedae of the neccessities of our coun-
try's needs of pig iron and steel®

Shrimati Tla' Palchoudhurl: I only
want a clarification. It is understood
that furnaces are closed because therc
nas been an explosion and one would
not want - ich a furnace to continue,
j.e., if ther are explosions. But 1|
«ant to know what is going to be the
{ate of these 600 people, i.e., the latter
fot, who have been declared surplus.
For the first lot there was some sort of
sn agreement I hope that the second
jot will also be provided somewhere.
1,200 or approximately so many people
are out of employment.

Mr. Speaker: Dr. Melkote.

The Minister of Bteel, Mines and
Fuel (Sardar Swaran Singh): If thero
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vil be so many guestions, no time
or an answer will be left

Mr. Speaker: If does not matter
ie wnil have ample time. We can
at for ten to twelve mmutes more

Dr. Melkote (Rawchur) From a
yroed national point of view, Govern-
nent have consistently been saying
hat it 15 thewr policy to develop the
conomy to sustam the security of
workers everywhere. In domng so 1t
1as been trying to re-open a number
of tectile mlls which had closed
down In 8 case of this type where
the workers had gawmmed experience
over such length of time, would 1t not
be a mackery of this policy f workers
are retrenched and no alternative
work 13 allotted to them I would hike
to know from the hon Minster as to
why this change has taken place

Sardar Swaran Bingh. Sir, I hope
this 13 known that the Kult1 blast
furnaces, Kult:1 coke ovens and the
wron and steel works at Burnpur are
owned by the same company We are
also aware and information has been
supplhied from time to time to this
hon House that under the expansion
programme of the Indian Iron and
Steel Works, the provision for the
addition of two blast furnaces at
Burnpur and the closing down of these
was also a part of that arrangement 1
am not at the moment trymmg to assess
the arguments that have been
advanced, but I want to give a factual
picture Under the expansion pro-
gramme 1t was more or less a known
fact—a fact which had been brought
to the notice of the House and was
known—that under the expansion pro-
gramme two new blast furnaces,
whose capacity 18 much bigger than
these two which were in Kulti, were
to be installed at Burnpur and these
two at Kulti were to be closed It 1s
not thai theiwr closure was necesmitated
by the addition of the other two It
will be wrong to say that because they
were adding two, therefare they were
closing these two at Kult The real
fact of the matter 19 that these omes at
- Rult: werg really oksolete and really
298(A1)L § D11
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old—they were installed 40-50 years
ago—and according to the advice
which the Indian Iron and Bteel Co
had obtaned they could not Lwe for
long and could not produce pig iron
at any rate at economic rates unless
a good deal of renovation was under-
taken That meant mare expenditure.
That 1z the background factually.

Of the two blast furnaces, one was
actually closed in October Thig blast
furnace which was closed in October
was called the fourth blast furnace
In the agreement that the company
entered into with the workers’ union
on 4th October i1t wag indicated that
the No 5 furnace, 1e, the second of
the two old furnaces at Kulty, was to
be closed by the end of the current
year and that the gurplus labour will
be dealt with under a separate agree-
ment I am mentioning this only to
indicate that the ultimate fact that it
was likely to be closed by the end of
December was known to both the
workers as well as to everyone and
this was actually mentioned 1in the
agreement which had been entered
mnto between the representatives of
the workers at the time of the closure
of the fourth blast furnace in October

So far as the immediate closure 8
concerned, I tried to contact the
management and thus 15 what they
have written with regard to the
tlosure of the present blast furnace
In a letter dated 17th December, this
1s what the managing director has
written to the Minustry

“l am extremely sorry to write
and let you know that we lost the
No 5 blast furnace at Kult: due to
a disaster at about mudnight on
the I5th December

McCracken's note—MecCracken
15 the general manager who 18
running these steel works—which
I enclose also shows that every
effort was made to get her back
until the afternoon of the 16th
when 1t wag found that it was
hopeless He ordered the shutting
down
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Incidentally, just about thus
time the teleprinter and the tele
phone connections between
Asansol and Calcutta were cut off
and up il now which 15 4 Pm
today the P and T Department
have not been able to put it right
They say a portion of some of the
cableg connecting Calcutta wath
the north has been stolen by some
mﬂ

Shri Nagi Reddy Was it sabotage’

Sardar Swaran Singh I do not say,
nor does he say

Shri Nagi Reddy How were the)
cut oft?

Sardar Swaran Singh That 15 «
separate thing The Posts and Tele-
graphs people will answer That 13
not necessary for this

Shri T B Vittal Rao Both the
closure and the cutting off of cables
have synchronised There 1s some
suspicion

Sardar Swaran Singh [ do no
know who should take credit for that
I do not take credit

‘The furnace was to have becn
tlosed down at the end of this
month m any case But the fact
that we lost her due firstly to  a
power failure of the DVC and
secondly by negligence of the
pump house operators 1s & very
serious problem which the Iron
and Steel Industry has to face”

1 think the House would also bt
interested to know very briefly the
note which was sent to the manage
ment by the general manager of the
works This 15 briefly Mr McCracken's
note

“At 1215 on the moming of
16th Dccember the tap hole of
No 35 blast furnace was being
stopped up following casting when
the blast furnace foreman, Bodi
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Mondal, observed that a muxture
of mud and water was slowly
trickhing from the open discharge
ends of the water cooling system
indicating a failure of the cooling
water supply

As a result of the failure of the
water circulating system, the
copper cooling members were
damaged and floods of water
entered the furnace Such a
disaster to a furnace 1s serious at
gny time but with a furnace in the
condition No 5 was n 1t 1s fatal

On 1nvestigating the cause of
the water failure 1t has been esta-
blished that between 11 22 and
11 25 on Yhe mght of Monday, the
15th of December, three low
yoltage fluctuations occurred on
the DVC supply due to a fault
on the DV C distribution system.
As there was no other voltage
disturbance ihgreafter it 1s clear
that i1t was within these times that
the water cuculatmg pump motor
failed

On interrogation, the pump
house personnel on duty at the
time made a statement to the
¢flect that the pump failled at
about midmght There 15 thus a
t'me factor of 35 munutes
unaccounted for in which no one
«c¢ms to have been aware that
anything untoward had occurred
and 1t was during this time the
emergenc)y water storage amount
mmg to approximately 20 munutes
had become exhausted Hence the
severe damage "

Therefore, so far as the immedate
cause of the closure of the Dblast
furnace 18 concerned it i1s on account
of according to the management, the
circumstances which I have just read
out for the information of the House
It 1s no doubt correct that even if thus
unfortunate accident had not happen
ed, the blast furnace was scheduled to
be closed by the end of this montbh
It may not be correct to say that this
closure 13 due mainly to this that there
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is going to be surplus production of
pig iron But certainly it is a fact
that the cost of production here was
much higher If the renovations had
been undertaken, then the cost would
work out to be much higher It 1s
true at & time when there may be
shortages, perhaps we may be content
with additional production even if the
cost ig higher, but if the requirements
of the country are already catered for
then 1t will not be wise, 1t will not be
in the over-all national nterests to
maintain a production unit if the costs
are uneconomic This matter was

gone into

Shrimati Renu Chakravarity We
are importing so much

Sardar Swaran Singh So far a-
ymports are concerned, they relate to
an earlier period It 15 true there was
shortage some time ago, but we cannot
1gnore the fact that two blast furnaces
whose production 15 much higher have
started producing p'g iron, and 1 have
already stated on the floor of the
House that at the present moment
there 138 no shortage of pig 1ron
Actually we are mviting tenders for
export of pig wron Therefore, so far
as the over-all availability of pig uon
n the country 1s concerned, there Iv
no shortage, and therefore on that
account we cannot continue to
mamtain a umt which 1s uneconomic,
which 18 obsolete, and we cannot sup-
port 1t by a price support policy when
the country 1s not faced with
shortages

So far as the guestion of labour is
concerned I also share the anxicty of
the hon Members belonging to
various parties that they should do
something with regard to the labour
that 1s employed there I have
already indicated that so far as the
closure of the first blast furnace was
concerned, there was an agrecment
entered into between the management
and labour, and the agreement was
also implemented

Shrimati Renu Chakravartty: No,
no
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Sardar Swaran Singh: At any rate,
I have contacted my colleague the
Labour Minster and he has not
recelved any report about the non-
implementation of the agreement
which wag entered into

Shrimati Renu Chakravartty: They
are still there without jobs  One-
hundred and forty have not been
taken 1nto the Government steel
plants Out of 160 only a few have
been taken

Sardar Swaran Smngh So far as
these 140 being taken into the Govern-
ment steel plant 1s concerned, that
could not be agreed upon without the
steel plant being 1n the agreement, and
wt were never in that agreement It
1s true that we do require workers for
the steel plants and we will be glad,
Hindustan Steel would be glad, to
omploy them, but to say that there
wag any agreement there between
Hindustan Steel and the workers’
union or between any persons which
would be binding on the Hindustan
Steel 1s mot correct, and the sooner I
dispel that feeling the better I think
Hindustan Steel cannot and should not
undertake the  responsibiity of
absorbing labour Their test should
be the suitability of labour It 1s no
doubt correct that in Hindustan Steel
we do require workers, technical
worker and I am sure that the Kulti
workers are lichniecally qualified
people therefore they wall certainly
be considered other things bemng
satisfied for absorption there, but
Hindustan Steel have never given any
undertaking to any workers there that
they will necessanly be absorbed. We
can take the view that Hindustan
Steel do require people, these people
are available, and they are qualified,
therefore there 1s every chance and
every possitbiity of their being
absorbed there, but to say that
Hindustan Steel have given any
undertaking to +hat effect, I thunk, will
be a wrong statement and 1t 13 my
duty to dispe] that

Shrimati Renu Chakravarity: Do
we take 1t that the letter to the Chief
Minister does not stand sny more?
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Sardar Swaran Singh: 1 will reguest
the hon, Member t0 be a little patiant
80 that she knows what Government's
case on that point is.

So far as the closure of the present
blast furnace is concerned, in terms of
tive agreement which had been entered
into betwesn the management and the
workers in October, 1858 it is agreed
that the parties will enter into a
separate agreement. Therefore, 1
presume that now that this accident
has happened unfortunately, the
management and labour will sit down
and work out the requirements of
Burnpur, as to how many of these will
be absorbed there; with regard to the
others, they will get their full re-
trenchment benefite and the like, and
they will also be considered, if they
are found suitable, for absorption in
Hindustan Steel. That is the maximum
that can realistically be stated, and
more than that, I think it will not be
fair either to the Hindustan Steels or
to the management. That will really
be a matter which will be discussed
between the workers’ representatives
and the management,

So far as the present position is
concerned, it has arisen out of an
accident which has unfortunately
taken place, and, therefore, I think we
should permit the normal circum-
stances to prevail in the sense of a
further discussion between the
management and the labour, so that
those workers that are required for
their main works might be absorbed
there, and with regard to the others,
according to the, agreement and
according to the normal functioning of
labour laws, they will certainly be
looked after.

Another polut was raised that the
{rype of pig irom that is produced in
the blast furnace at Burnpur is not
suitable for the spun pipe at Kulti, 1
do pot know wherefrom the hon.
Member has taken that informatinn.
For, this was a part of the expansion
programme. The spun pipe is there,
and #t was to be fed by the pig fron
which ig produced »t Burnper

Sardar Swaran Singh: It may not

Shri T. B. Vittal Rao: 5She is the
president of the union.

Sardar Swaran Singh: .... that this
blast furnace was due to be closed,
and the spun pipe had to be fed by the
pig iron which is produced at
Burnpur., 8o, to say that the Burnpur
pig iron is not suitable for this will
certainly not be correct; we cam  give,
and in fact, she has given a lot of
credit to them for their profit motive.

Shrimati Renu Chakravartty: It is
not producing it yet.

Sardar Swaran Singh: To suggest,
therefore, that a private company will
not look after their interests, and will
put up a spun pipe not knowing about
the quality of pig iron that is to be fed
into it, is not perhaps consistent with
the attitude that the hon. Member has
generally adopted with regard to the

management,

Therefore, with regard to the over-
all availability of pig iron, with
regard to the labour, and with regard
to the immediate cause of the closure,
I think the position, as I have explain-
ed, is quite clear, and there ig nothing
further that Government could do in
this respect.

Shrimati Remu Chakravarity:
There is just one point that I would
like to mention, regardmg the labour.
Are we to take it, therefore, that at
the moment, we have got seven
hundred who have been rendered
unemployed, to await whatever will
be the decision between ¥r. Michael
John and his union and the company,
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and Government are not going to give
any guarantes that the new steel
plants will take them ower, and the
140 which were {o be taken over
earlier are not covered by any agree-
ment at all? Is that the position that
now we have about eight to nine
hundred workers without any jobs?

Bhri M. K. Ghesh (Jamshedpur):
Probably, the lady Member means the
140 that were left by the action of the
Action Committee.

Shrimati Renmu Chakravartty: The
hon. Member comes from Jamshedpur,
and not knowing anything about
Burnpur, he is talking through his hat.

Shri M, K. Ghosh: I ocome from
Calcutta, not from Burnpur.

Sardar Swaran Singh: I need not
enter into the controversies between
the various unions of the workers.
That ls a matter which they can easily
sort out outside.

80 far as the existing position 1s
concerned, we sent out a team on
behalf of the steel works to  recruit
suitable operatives out of the workers
that might be available from Kulti
They have interviewed quite a few of
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them, and it is qQuite likely that a
fairly large number of those persoms
might find jobs there. But to say that
any man who is thrown out, and who
ig not suitable for the particular type
of work that ig to be done in the new
Steel Plants, should be absorbed, and
that the Government steel corporation
should undertake the responsibility
of absorbing &each and every
individual is something which, I think,
will not be fair to the Hindustan
Steels; it will not be fair to mulct the
Hindustan Steels with a responsibility
of that type.

But ag I have alrcady said, work is
there and it is expanding and a large
number of workers are required. So
if they are found suitable, they will
certainly be considered.

' Shrimat! Renu Chakravartty: They
have been working for 15—20 years
and now they are thrown on the
streets without any security at all

1845 hrs.

The Lok Sabha then adjourned ill
Eleven of the Clock on Friday. the
18th December 1958,





